
(b) the numlier qf. 1'00t ~  

up-graded in Gujarat State in lQ66-
07; 

(c) whether there are demands 
from the public for openitlg new 
I'ost Offices as well as upgrading the 
existing ones; and 

(d) if so, the action taken by Gov-
ernment in the matter? 

The Minister of State In the De-
partments i' .!rliamentary Affairs aDd 
Communications (Shri. I. K. Gujral): 
(a) 58. 

(b) 21. 

(c) Yes, Sir. 

(d) So far as openi.Illg of new 
branch post offices is concerned, a ball 
has been imposed owing to the pre-
sent financial stringency. AJ; regards 
opening of Sub-offices and upgrading 
of branch offices to Sub-offices, the 
demands will be met provided the 
prescribed standards are satisfied. 

Posts and Telegaphs statl' Quarter:I 
and Buildings in Margao 

3079. Shrl Shlnkre: Will the Minis-
ter of COmmunicatlollS be pleased to 
state: 

(a) the number of POsts and Tele-
graphs employees in Panaji, Mapuca, 
Margao and vasco-da-Gama officetl 
who have been provided with Gov-
ernment residential accommodation 
till the 31st March, 1967; 

(b) the expenditure incurred on 
the payment of rent of P. &-T. Offices 
in those cities; 

(c) whether there is any proposal 
to construct staff quarters for the 
P. & T. staft and buildings for the 
P. &- T, offices in thooe cities; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefOr? 

The Minister ot state In the De-
partments of Parllamentary AtI'a.In 
IUId Communications (Shrl I. K. 
GujraJ): (a) 10 in Panaji and none In 
other places. 

Written AnaUll!1's 

(b) ,Rs. ,2.31J) per month at Panaji 
and' ~  650' per month at Margao. 
No rimt is paid at other places. 

(C) and (d). There are proposals to 
construct staff qu'arters for P. II< T. 
stai! and buildings for the P. " T. 
offices in these cities. 

The details are given below: 

(i) Acquistion of 4000 sq, metreB 
of land fOr telephone ex-
change building at Panaji. 

(ii) Acquisition of 10 acres of 
land at Panaji for P." T. 
colony. 

(iii) Acqui5tion of 6500 sq. metres 
of land at Mapuca for COD-
struction of telephone ex-
change and staff quarters. 

(iv) About 3,000 sq. mtrs, of land 
has been selected at Margao 
for construction of telephone 
evchange building. 

(v) Acquisition of about 4,000 
sq. metres of land at Vasco-
da-Gama for construction 
of telephone exchange build-
ing. 

(e) Does not arise. 

Telephone ~ t on  

3080. shri Shlnkre: Will the Minle-
ter of CommunicatiOJlS be pleased to 
state: 

(a) the number of applications ~  

grant of telephone connections t n ~ 

ing in Panaji and Margao exchangel; 

(b) the number of telephone con-
nections granted in 1966-67 in thOle 
two cities; and 

(c) the steps taken to ~ it  the 
grant of telephone connections? 

The MInister of State In the Depart-
ments of Parliamentary Affairs aDII 
CommunicatiOJlS (Shrl I. K. GuJral): 
(a) Panaji 300; Margao 502. 

(b) Panaji 88; Margao 32. 
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(c) At present, panaji exchange is 
of 900 lines capacity and the working 
connections are 799. Some more con-
nections are being given. 'Since further 
expansion of the exchange is not pos-
sible in the existing building, action 
is being taken to acquire a plot of land 
for constructing a building to esta-
blish a big automatic exchange. This 
Will however take considerable time. 
The question of providing some jnte-
rim relief is under examination. 

Margao exchange has a capacity of 
SOO lines and working connections are 
2.86. The expansiOn of exchange by 
another 200 lines is in an advanced 
atage of completion. Further connec-
tions will ,be given after completion 
of the work. 

Failures ot Telephone LInes III Goa 

S081. Shri Sb.iJIkft: Will the Minis-
..;.. pf CommumcaUoiis' be pleased to 
~t  

(a) whether Government are aware 
of the frequent failures of telephone 
lines in Goa and consequent incon-
"feD.ience to the subscribers, ~i  

Newapaper-owners ; 

(b) whether their are complaints 
from the staff of Telephone Depart-
ment in Goa regarding faulty material 
s~ i  'by the tenderers; and 

(c) if so, the steps Government pro-
pose to take to wnimise the incon-
"rinience to the subscribers and to 
ltrinr to book unscrupulous tendel't'raT 

TJae'MIIdster Of State Ia the J)iepart-
_Db 01 Parliamentary A1fain aDd 
ComDlluilcatlons <Shrl I. E. GwraU: 
(a) There have been numerous fai-
lures. The faults were however at-
tended to promptly, Projects ~ in 
hand fOr expansiOn and modernisation 
Clf the existing equipment. Thia will 
improve the service considera bl),. 

~  No, Sir. 

e C) Does not ari.e. 

Essential commodities' Smurrled lllte 
Pakistan 

3OSZ. Shri Madhu Llmaye: 
Dr. Bam MaDohar Lohla: 
Sbri S. M. Banerjee: 
Shrj George Fernandes: 

Will the Minister Of Home Mairs be 
pleased to state: 

(II) whether it is II fact that. 
Pakistani driver drOve a truck loaded 
with essential commodities through 
paddy fields into Pakistan territory 
near Dhubri in Goalpara District of 
Assam, as reported in the 'Indian Ex-
press' dated the 13th April, 1967; 

(b) whether the border l5ecurit7 
forces were looking helplessly on 
when this happened; 

(C) whether any compliCity i, 'sui. 
pected between the Pakistani driver 
and the Border Security_ :police; :md 

e d) the action taken in this caSe and 
the preventive measures planned? 

The Minister oi Home Affairs (SIU'I 
Y. B. ChanD): (a) On the 11th April 
1967, a truck belonging to a resident 
of Gauhati was driven aWay by hill 
temporary driver, a Pakistani national, 
to Pakistan through the Goalpara-
Pakistan border. The truck' carriect 
C.I. Sheets and some other articles. 

(b) There ill no border securJty 
check post in the vicinity of place of 
occurrence,  Hence the question doe. 
not arise. 

(c) No, Sir. 

(d) Villiage defence parties have 
been activated to prevent incidents of 
this nature and. intensive patroIIiDI 
has been arranged by the Border 
Security Force. Check t ~ have 
also been jnstalled at vulnerable 
points, 

I. I. T. I[anp1l1' 

301lS. Shri S. M. Banerjee: 
slut Madbu Uma"e: 

Will the Minister of E411Catlell be 
pleased to state: 

(a) whether his attention hu beea 
draw:; a R ~ n nti  circular iiiued 




